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Title: Motion regarding report of Joint Committee on Right to Fair Compensation and Transparency in Land Acquisition, Rehabilitation and
Resettlement (Second Amendment) Bill, 2015 — Extension of Ttime (Motion Adopted).

off var. . arseranern (@ifsifeion): wEeen, @ yram @ § ¢

"fés @ o offdr arslel, Yeralwel i gereefavenuer @ 3fra gferee s ursfdtar @t aifter (GIeT Jeies) faders, 2015 Jddt ke Afdfe @1 gfekca
Y ol DI R AAG B AeRe A7, 2016 & uael AmmE & it o am aerdt 8"

HON. SPEAKER: The question is:
"That this House do extend time for presentation of the Report of the Joint Committee on the Right to Fair Compensation and

Transparency in Land Acquisition, Rehabilitation and Resettlement (Second Amendment) Bill, 2015 upto the last day of the first week of
the Monsoon Session, 2016."

The motion was adopted.



